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TARA
Francis D'Souza

Reg. No. 323 *
Expiry Date:
28-2-2029

OF-GOA

HE NATIONAL GREEN TRIBUNAL, WESTERN
ZONE BENCH, PUNE

APPEAL No. of 2025

ARCELINO FERNANDES ...APPELLANT

VERSUS

STATE OF GOA AND ORS. ...RESPONDENTS

ADDITIONAL AFFIDAVIT ON BEHALF OF THE APPELLANT

I, MARCELINO FERNANDES, Son of late Paulu Fernandes, age 62 years,

Resident of Madhalawada, Arambol, Pernem, Goa, the Appellant above

named, do hereby on solemn affirmation state and submit as under:-

1. I say that I am filing the present affidavit to place on record before

this Hon'ble Court the copy of the Register of Construction Licenses

issued by the Village Panchayat of Arambol for the year 1977-80

and 1985-1990, which remained to be placed by the Appellant

before this Hon'ble Court and this document shall assist this

Hon'ble Court in proper adjudication of the subject matter. I say

that the aforesaid documents were not placed before the GCZMA

and so also whilst filling of the captioned Appeal inasmuch as

Appellant did not have the same in his possession. I say that it was

only whenAppellant conducted detailed inquiries/

investigation/search qua the old documents of the subject matter
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structure that the Appellant was able to lay hand on the aforesaid

documents.

Copies of the Register of Construction Licenses issued by the
Village Panchayat of Arambol for the year 1977-80 and 1985-1990

are hereto annexed and marked as "ANNEXURE A-COLLY".

2. I say that the said register of the year 1977 to 1980 at Sr. No. 15

record the name of the Appellant against whose name Construction

License were issued by the village Panchayat of Arambol on

14.02.1982 for the purpose of construction of Two Guest Houses

As far as the register of the year 1985-1990 is concerned the namz

of the Appellant is duly reflected at Sr. No. 7 against whose name *
license was issued by the concerned village panchayat on

12.12.1989 for the purpose of reconstruction of the strcuture. The

Appellant is filing the present affidavit seeking leave of this Hon'ble

Court to place on record the copies of the Register of Construction

Licenses issued by the Village Panchayat of Arambol for the year

1977-80 and 1985-1990.

Francs!Red.
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3. I say that the aforesaid documents fortifies the contention of the

Appellant that structure of the Appellant has been in existence since

much prior to the year 1991 as relevant construction license for the

TEND
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construction of the said structure was duly obtained by the appellant

before the year 1991 and so also was the reconstruction license

obtained by the appellant qua the said structure prior to the year

1991.

4. I state that the contents of all the paragraphs of the affidavit for

placing on record additional documents are true top my knowledge.

Solemnly affirmed at Panaji Goa on this 10th day of November 2025.

: Souza
o. 323

• TALUKA
KUate: (

•2-2029

GOD Identified by me:

BEFORE ME

LuC

SHRÍ FRANCIS D'SOUZA
NOTARY FOR TISWADI TALUKA

STATE OF GOA (INDIA)

DEPONENT

hereby attest dre above signature/ #$

Advocate for Appellant.

N

Francis D'Souza
Reg. No. 323

GOVT SE

• NOTARIA

•......... who is personally known to me

DPd 10. 11-2025
ADV. FRANCIS D'SOUZA

NOTARY

KAMAKSHI PRASAD BLDG
THIRD FLOOR, FLAT NO. 304PATTO, PANAJI
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Hame the V.P. Arambol. 1977 - 80

8.00.
Name of the applicant

• address. roooived on

Register of
Plan submitted for N. O. O,

Elootrioity Dept

Roceiveds
on

Manud s. D'souza 37/1977

Manud 8. D80uza Permany share
shade 27/1077

ort area
12/10/77

sovind Anaht Konal Cort of Guest 17/1/77

22/7/74 3/8/17

101/77

6)
Manucla. Disouza

Manuel i Droya

Émidio fernande
Manuel S Disouza

Vitorino Fernandes
Emidio Fernando

(12) Antonette Rodr ques

Manuch Rodrgues

constel huts
an orestore
constolstore 12H/78

29/10/78 29/9/187/1/78

25/s|79 21/5/79

tonst. ol Gues 11579 115/79

-Jol Guest
12/12/79 14/12/79

Constol Guest
houst

Constel Guest e9/s/e0 21/4,180

house-

7/12/77

20/1/78.

2/7/78

ANNExURE A-colly

Construction Licence issued
Plane autumtie to Teohnice!

Hanotion Approval
HonE collected

Cost of Work

on

Approval
in V. P.

B. D. O, Meeting
RoB. No.

Bout Roosived and Date

12 13 14

• A mount

15. 16
Recoint No

Dato

137/71 26/8/77

27/1/77 29/1/17

1/77 29/1/17

716/77 30/6/77

24/1/7t 24/2/78

2/7/72 9/7/78.

3/1/78 3016/78
9/7/78
163/79

3/6/79

15/4|79
13/679

28/9/79 12/9/79

7/8/79 2/4/79

11 3, 80.21/8/80

4/9/771097771500=00 300-00

12/1|77
1400-00 500-00

5/z/47 7000.00400.00

8/2/17 80000=00 4400200

14/6/78 40000=002800-00

-
12/12/18 30000-00 1800-00
12/12/78 25000=00

12/12/78 56000=00 3600:00

16/8/7914000=00 1900=0

7/9/79 90000=00 4600=0

8/2/80 62000-0 4000=00

15/7/80 60000-00 10000-00

Period of

2 19.

4/77

5,77

6/77

7/77

8/78

9/78
10/78
1178
12,79
13/79

NCHA YAT
COA

15/80
16/80

Appliontiona

Portcure of conco Hoalth Omeer:

(3).

(4)

Constolt wokuts
in Coplane
sonst ot two

The alias halle
ouse and i*estaugal

-9/1/72

Manue 8 1'scap
eat ghest

14/5788

chef on k

herest

W/1/80

estimeted

r. W. 1,
steener

Traued ou/may No.l

..17

1ı8 000 000=0

Remdoke

4ema
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(16)

lame eV.P. Drambed 1980-84 January Ending
Register of

•Name of the applicant
& Address

Particulare of licence

Plan submitted for N. O. O,
Appliations

Health Ofeer Eleotricity Dept
Plans

Bent-

Manuch 8. Ployza
Mercelino fernandes oh517 houses

110/80
15/1/82

12/10/80

Manuel 8. Dsouga

Manuel s. Dsouza.

ManueLS Daouza:

Constulstore
in Sy No 42 5/10/82,
Consto/stare

Constol Guest
house: 12/1/83.

13/2/81.

20/1/2

22/0/23

192/83

20/1,80
20/1/82

2878210/12/82

16/2/83.

construction Licence issued

Hanotion Approva! Approval
in V.P.

B. D. O. • Meeling
Ros. No.

Sent. Roooived and Date

Licence
Issued on/

under No.i

Estimated
Cost of work

13. 14

22/10/80 28/1180

30/1/82._2/2/82
9/1/81 75000:00

14/2/82 85000-00

24/10/82 28/11/82

26/1/82 30/12/82

26/1/23 30/12/83.

24/2/83 11/3/83:

loos colleoted

• A mount Date

17

4500=017/81
49000-18/82

30/1/83 90000=00 520000 19/83

13/2/83 50000=06
300020: 20/83

5/184. 15000=0 900=00 21/84:

101/84. 70000:00 3700=00 22/84

ssmalk 817-1984
SECRETARY

VILLAGE PANCHAYAT
HARMAL - PEDNE - GOA

certified Copyot Corruction frcened

(8)

rosived on Roceived: 8ont Received

Manuel 8. Dsayja

astol housno to 65

Corstoltwo

ooms Gt

800r indyNo60/05/10/83

Plane autumitted to Teohnioal

1. W. 0;
Bonl Loooivod

15...

Reocipt Net

ipenol Remdokh

amaren
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Register of
Name of V.P. Arambol 1985-1990

Applicati
Plan aubmicted for N. 0. 0.

Health OBloor

Bond Receiven doil Hoopsvril
on

→ Pascoal Douza 8/10/1985

23/4/87

92/87

Manual 8 Psouza

ManuelP. souza ing nuts 12h0
5) 12/89

Re-Cart of outin/12/89

-
- 6-6-1988

21/4/1985

- 13/5/1987

15/12/1988 17/8/1288 20/5/1988 22/5/1988

-
Marchino fernandes

Manuch f. D'sauta

- -- 27/72/1987
vets ihy No
65%0 12/12/89 -

28/2/89 -
haute, Two ked.

17/1/920 7/4/409

-
20/21988

- 1990
_ 31.
T8081B/1989

- 12/12/1989

Vo 65/0 129/3/1799 - - 14/0/1989

'Re Construction Licence issued
Nanation Approval

R. D, O.

10

Perior

Dato

-
-

-
15

8/6/85 60,000% 800l- 20

-- 8/10/85 70,00đ 900!- 2/
27/4/8770,000 900/--
1312/8770,000/ 9.00(-

22
23

TRUE COPY
23/11/1988 8/1/89 90,000•roost-24

Perpena, Gop §/12/89.40,000€
- 1954ed 5n28/9/1991

12/12/89/60,000L

460/-
600- 26

-
- -
- - - 17/1/90,60,00061200/- 29

- 29/2/90 Hes Dont

robolved on
Blotrinity Dept

D Vitorino lernaly

(3
поцусG+2

204д 6201

Horsefro

38рор5-інн

MST
Partar-Gua

Manut 03047a

P. W. 1,
• Roonivod Soul_ Roceivod

"= "

a Paradolleot
Fatimated Teps

+ !!

-V.P.Arambel

- reper 40,0af- 400-27.

28/2/89.68,000/-tookze wypanabol

TRUE COPY
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